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(hI If so, the details thereof and name 
of the U.S. firm ; 

(c) whether negotiations with other 
flnns or countries have also bee1I finalised 
and if 10, the details of the offer and names 
of firms and countries ; and 

(d) the decision taken on those offers? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND SOCiAL weL-
FARE (SHRI ASOKA MEHTA); (a) Not 
)Itt, Rlr. 

(b) DOM not arise. 
(c) No such llCIotiations are beiat! 

carried on at present. 
(d) Does not arise. 

CentrallY Aided _ SpoIIIOI'eiI ~, 
Orissa 

7918. SHRI SRINIBAS MISRA: WiIllhe 
Minister of HEALTH. FAMILY PLANNING 
AND URBAN DEVELOPMeNT be pleased 
to state the amount of grant sanctioned to 
the Orissa State under all tho Centrally 
aided and Centrally sponsored Schemes 
since 1957, year-wise and Scheme wi", ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): A state-
ment containing the information is attach-
ed. [Placed in Library. See No. LT 969/68l. 

Major and Med_ Irrtptlon SdJe_ 

7919. SHRI V. B. TARODEKAR: 
Will the Minister of IRRIGATION AND 
POWER he pleased to state the particulars 
of irrigation schemes, major and medium, 
pending clearance hy the Central Govern-
ment, with particular reference to Maha-
rashtra State? 

Femp 1AIan~ 

7920. SHRI BABUB-AO PATIIL: 
Will the Minister of FINANCE be pI_cd 
to state : 

(a) the amount of foreign loans repay-
able in foreign currenc}' couhtry-wlse, as 
on the 31st Decemher. 1961 ; 

(b) the amouut of lOans repayable, 
country-wise. through export of goods as 
on tbe 31st December, 1967 ; 

(c) the amount of loans ropayule ~un­
try-wise. in rupees as on the 31st Decem-
ber, 1961 ; and 

(dl the amOunt of 101llls eX(\eCted. 
country-wise. during the next two yean 
under various heads? 

THE DEPuty PRIME MINISTER 
AND MINISTER OF FINANCE (SHiU 
MORARJt OlSAI): (a) to (c). A state-
ment containing cOUDty-wi~ details ot the 
three cat~lIorie5 of loans drawn and otlt-
standing repayJ!iebt by the OOv~rnment or 
India as ob the 31st December, 19111 is laid 
on the Table of the Ifouse. [hated In 
Library. See No. LT 971/681. 

(d) It is not possible to make an esti-
mate ot this type. as it will depend upon 
a number of factors including decisions of 
the respective government. and legislative 
appropriations for aid funds. 

Hoasillll Sbortqe 

7921. SHRI BABURAO PATEL: 
Will the Minister of WORKs, HOUSING 
AND SUPPLY be pleased to state: 

(a) whether it is a fact that housiaa 
shortage as on the 31st December, 1967 
was 15 million houses in urban areas and 
70 million in rural areas ; 

(b) if so, how many of the reCommen-
dations made at the Coaf_nce of Housing 
Ministers held on the 8th November, 1967 
were .Iven Immediate effect to by Ihe lIst 
January. 1968 ; and 

(c) if not. reasons therefor? 

11tE OEPUTY MINIStER IN THE 
MINISTR Y OF IKRIOA TION AND 
POWER (SHRI SIDDIfESliwAR PRA-
SAD): JS major irrigation sthen!es tnd 
112 medium irrigation schemes are pendillg 
clearance by the Central Govertiment. Of 
these 10 major schemes and 23 medium 
schemes are of the Maharashtra State, 
details of which are liven in the .tatenlOnt. 
lai4 110 the Tablo of the House. [PIa4M til 
f,ibrary. See No. LT 971)/,,), 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS. HoUSt)qG AND 
SUPPLY (SHRT IQaAL SINGH,: ,I) 
Housing shortage at the end of 1967, is 
esth'llated at 11.8 milliOn uolts in u~&an 
1ItA. and 69.6 IDiUion unit. in nual ar .... 




